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(b) the expenditure incurred there­
from upto the 31st March, 1954; and

(c) the number of quarters cons­
tructed for Coal Mine Workers upto 
the 31st March, 1954, out of that 
Fund?

The Deputy Minister of Labour (Shri 
Abid All): (a) Eight crores ninety
nine lakhs ninety five thousand four 
hundred and forty seven rupees.

(b) Four crores sixty four lakhs 
xty thousand six hundred and eighty

five rupees.
(c) 1. Houses constructed entirely at

the cost of the Fund: 2153;

2. Houses constructed under the 
Subs ’d'î ed Housing Scheme of 
the Fund

(a) Houses sanctioned: 2767,

(b) Houses completed: 1380.
(c) Houses under construction: 191

Sbrl Gidwanl: Are there any ar­
rears yet to be recovered from • the 
miners, and if so. what steos are being 
taken to recover the same?

Shrl Abid AH: No arrears are to be 
recovered from miners.

Shri Gidwanl: What are the other
measures adopted for the welfare of 
labourers?

Shri Abid Al<: The whole schema
is for the welfare of labour. They 
attend to hospitalisation, anti-T.B. 
measures, and leprosy relief; mater­
nity and child welfare centres have 
been established. There is also grant 
to collieries for maintaining dispensary 
services. And there are so many other 
items that we attend to.

Shii Gidwani; What are the special
measures adopted for labourers who 
fall victims to T.B.?

Shrl Abid Alt: As I said earlier,
anti-T.B. measures are adopted. While

they work in the coal field also, steps 
have have been taken both preventive 
and curative.

Shri U..M. Trlvedi: May I Enow
whether this Fund is kept merged with 
the Consolidated Fund of India, or it 
is kept as a separate Fund, and inte­
rest earned upon it?

Shri Abid Aii: It is a separate fund

Shri U. M. Trivedl: Is any interest 
earned upon it?

E l e c t r ic  C o a c h e s

1̂353. Shri R. N. Singh: Will the
Minister of Railways be pleased to 
state:

(a) whether any order for n«w 
electric coaches has been placed re­
cently;

(b) if so, for how many; and
(c) the names of the Arms with 

which the orders have been placed?
The Deputy Minister of Railways 

and TiMsport (Shrl AlAgesan): (a)
Yes, S ir .

(b) 24 Metre Gauge in November, 
1952 and 50 Broad Gauge in January
1954.

(c) Messrs. Breda Ferroviaria Sesto, 
S. Giovanni-Milano rf Ilâ y,

A u t o m a t is a t io n  or C a l c u t t a  T elk -  
“ HONE S y s t e m

*1355. Shrlmatl Ha Palchendhnrr:
Will the Minister of CommunicatioBS 
be pleased to state when the auto- 
matisation of the Telephone System 
will be completed in Calcutta?

The Deputy Minister of Communica- 
tkMis (Shri Raj Bahadur): By the end
of 1957.

Shrfmati fla Palchoudhury: May I
know what is delaying the chruige over 
to this automatic syirtem (hai we may 
not have it before 1937?
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Sbri BaJ Bahadur: This is a very 
1^ project costing about Rs. 14 crores
aiid more. As is well-known to the 
hon. Member, the ex-Bengal Telephone 
Company left the present telephone 
system in a very bad way; they had 
not done any replacements and re­
pairs for years, and we had to take 
over the system in that condition. 
Therefore, a good deal of planning 
had to be undertaken because Calcutta 
is a bU? city, and it was as late as 1951 
that the project for automatisation 
was sanctioned. Ever since then, we 
have been going at almost break-neck 
speed in trying to execute this job as 
early as possible.

Shrimati Ha Palchoudhury: Owing
to the system being made automatic 
some people will naturally be thrown 
out of work. How are they going to 
be absorbed?

Shri Raj Bahadur: So far as stage
I is concerned, I may give the figures. 
Stage I conMsted of the opening of 
the Central. Jorasanka and Avenue 
exchanges with a capacity of 4000, 
5600 and 4200 lines. In that, only 2̂  
telephone operators were rendered 
surplus, and al’ of them have been 
absorbed in the Calcutta Trunk Ex­
change.

On the cui-over of stage II, which 
is going to take place in May, 120 
telephone operators will be spare, t o  
our requirements and it is proposed 
to absorb them in the West Bengal 
Circle itself, or if it becomes neces­
sary, to transfer them to adjoining 
areas for absorption.

Shrimati Renu Chakravartty: May
I know whether the new telephone 
directory will be prepared and publish­
ed prior to the automatisation of tae 
telephones, in view of the fact Ihit 
aJmost all the numbers in Calcutta 
havr been changed?

Shri Raj Bahadur: We hope that
it will be published by the middle of 
April.

P ostal  C oncessions fo r  F r u it  
P arcels

*1357. Sliri Hem Raj: Will the
Minister of Communicatioiis be pleas­
ed to state:

(a) whether any representation has 
been received from the Kulu Fruit 
Growers Association for the grant tf 
concessional rates for fruit parcels; 
and

(b) if so, the decision taken there­
on? •

The Deputy Minister of Oommunl- 
oations (Shri Raj Bahadur): (a) A re­
presentation from the Punjab State 
Government has been received asking 
for concessional rates on fruit parcels 
sent from Kulu Valley.

(b) No decision has yet been taken 
in the matter.

Shri Hem Raj: May I know by
what time the decision ^ill be taken?

Shri Raj Bahadur In due course.

Shri Hem Raj: What will be the 
duration of that course?

Shri Raj Bahadur: I will not b?
able to give a definite date, I jhall 
try to expedite the decision.
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